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Growth of Jhuggi Cluster in Jhangir-
puri, Delhi

3713. SHRI SURAJ BHAN:
SHRI ATAL BIHARI
VAJPAYEE: ‘

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) is it a fact that in Delhi’s Jahan-
‘* girpuri area the Delhi Development
Authority have permitted the growth
of a massive jhuggi cluster over 8—10
acres of land and have refused to take
remedial measures to clear the land
after some miscreants have cleverly

put up. 3 Board of Rajiv Gandhi Nagar
there;

(b) action taken against the guilty
D D, A, Officers and remedial measu-
res being takepn in this regard; and

(¢) whether hig attention hag been
driwn to a news item that some per-
son® have charged from Rs. 200 {o Rs.

400 for permitting each jhuggi come-up
there; if so, facts in this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND

"HOUSING (SHRI BHISHMA NARAIN

SINGH): (a) The Delhi Develop-
ment Authority has denied that it has
either permitted or its officials are
conniving at the setting up of unau-
thorised jhuggies in Jahangirpuri Re-
settlement Colony. However, it has
been reported by the D, D. A. that
some unauthorised jhuggies have been
put up in the areas earmarked for pub-
lic facilities in Jahangirpuri. D.D.A.
hag already removed a number of un-
authorised jhuggies in the Jahangir-
puri Resettlement colony and further
clearance has alsp been planned,

(b) Does not arise.

(¢) The D. D, A. has stated thaé mo
specific information whether any per-
song are charging any amoung from
Jhuggi dwellers is available with it.





